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GANo 290/00145/3015
Dqte of Order : 20.04.2015

Mr.;| Rajendra Shekhawat, present, on behalf of

Mrl P.S. Bhati, counsel for applicant.

v

Counse! for the applicant submits that he wants to

withdraw the present OA with liberty to file a fresh
ap}ialication 'l’or restoration of the earlier OA on the basis of
! thc order dated 17" MdlCh 2015 passed by the Hon’ble
llxgh Court of Rajdsthan Jodhpur in DB Civil Writ

Pctltlon No.31 70/°O

! In view of the submissions made hereinabove, the

OA is dismissed as infructuous one.
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